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(il) EXTENSIONs OF RANIGANJ RAIL-
© WaY PLATFORMS AND DEVELOPMENT

‘4 OF ASANSOL RAILWAY STATION

SHRI AJIT KUMAR SAHA (Vish-
Tupur): 8Sir, I am drawing the atten-

Qﬂﬁﬁ the House regarding the long

AGRAHAYANA 26, 1903 (SAKA)
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pending ‘demand ang desire of the
people of HRaniganj for enlargement
of Railwgy, platorms gt Raniganj sta-
tion and for terminal facilities at
Asansol yard. In this connection,
local people, prominent individuals
and Memberg of Parliament repre+
senteqd thig issue with the Railway
H.mistry. 7/

Sir, the techno-economic survey in
connection with the development of
coaching termina] facilities at Asansol
yard was expected to be completed
by August, 1981 and it may be possi-
ble to take a view on the recomended
investment in the survey report be-
fore 1982-83 budget. This assurance
wag given by the Railway Ministry
but progress is almost nil.

Sir the said fechno-economic survey
is yet to submit its report and I am
afraid at this pace whether that re-
port would at gll be submitted before

the next year’s budget.

Under these circumstances, 1 urge
upon the Government to expedite the
submission of the said report so that
the actual work relating to extension
of Raniganj Railway platform and
development of Asansg] Station can
be started and completed early.

I demand that the Minister con-
cerned make a statement in the House

in this regard.

(iii) ALLEGED TRREGULAR-ALLOTMENT OF
WAGONs FOR TRANSPORTATION OF
CoAL FOR SMALL ScALE INDUSTRIES

IN TamrI. Napvu,

*SHRI D. S. A. SIVAPRAKASAM
(Tirunelveli) : I wish to bring to the
notice of the Government the pro-
blem being faceq by small industries
in the State of Tamil Nadu on account
of irregular allotment of wagons espe-
cially for the transportation of coal to
meet the energy needs of these small
industries. In Tami]) Nadu the Brick-
kiln manufacturers’ Associations have
‘been discharging the onerous duty of

dhtrfbutimg coal to smal] lldlﬁﬂ-.'.

‘Theorisﬁ!dlspeﬂhwas&elbuea

mTemﬂ. SO} w’



